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In the Court of Sh. Rishabh Sharma, Assistant Collector 1st grade, Paonta Sahib,
District Sirmaur, Himachal Pradesh

In the matter of :

Rajeev Kumar s/o Sh. Charan Singh Verma, r/o Ward No. 11, House No. 73, Bangran
Road, Tehsil Paonta Sahib, District Sirmaur, Himachal Pradesh .. Applicant.

Versus

General Public . . Respondent.

Subject.—Application for publication in e-gazette for correction of applicant’s name in matric
marksheet of his son.

Whereas, Rajeev Kumar s/o Sh. Charan Singh Verma, r/o Ward No. 11, House No. 73,
Bangran Road, Tehsil Paonta Sahib, District Sirmaur, Himachal Pradesh has filed an application
alongwith copy of his Aadhar Card, matric marksheet and an affidavit in the court of the
undersigned to correct his name as Rajeev Kumar in place of Rajeev Verma in matric certificate of
his son Raghav Verma bearing registration No. H125/43011/0029 issued by Central Board of
school education.



Now, therefore, objections are invited from the general public that if anyone has any
objection regarding to correct name of applicant as Rajeev Kumar in place of Rajeev Verma  in
matric certificate of his son then they should appear before the court of undersigned on or before
03-11-2025 either personally or through their authorized agent.

In the event of their failure to do so, it would be deemed that there are no objections and
order shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 03-10-2025.
Seal. Sd/-
(RISHABH SHARMA),

Tehsildar-cum-Executive Magistrate,
Paonta Sahib, District Sirmaur (H.P.).
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